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Skrimrti M ra ja lt Devi: May I
know whether the Government are 
aware that in some o f the States, the 
gram sevaks of those areas are idle 
without any work and without absolu
tely any contact with the masses and 
whether Government are taking any 
steps in the matter?

Shri S. K. Dey: I am not aware of 
any such cases. I f  the hon. Member 
would very kindly let me know 
instances that have come to her notice,
1 w ill certainly take appropriate 
action.
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Mr. Speaker: I f the position is so
bad as that, hon. Members may bring 
it to the notice of their own Govern
ment and this Government also. 
Straightaway this Government has no 
jurisdiction in this matter. They can 
only assist the local Government.
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Mr. Speaker: The hon. Member is

going on arguing in this matter with 
respect to which the hon. Minister 
has no knowledge.

wfi c.»R $W : WT *T t̂
afr jt? am £ f% ^
«i A  S^l••** % -jisi q r % o WTT
^ 1^-r iftr  Vo WTT ITT ftnr TfT 
f , ’f r t r  * t t  t t  ->fr rrt^ft

=FT TTPPTT m  & ?

3To STo <*pr : WT-T^T^

^rr t t  f*rfa?rc r?, =etV t  1
?rt ^ 6,<fV ^  1

nr apriw : n  ’ ng^r ^
fv   ̂ 9TX 51” 4l  ̂ ^ ^TT T̂pTT
■vft 7FTT ft I

Shri Y. S.' Parmar rose—

Mr. Speaker: We will hear the
Chief Minister now.

Shri T . S. Parmar: May I now whe
ther it is a fact that 600 maunds of
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maize which was to reach' Chini is 
lying damaged at Budha Temple, 
Rampur, and if so, w ill Government 
take steps to flx the responsibility on 
the officer responsible for the wast
age?

Shri A. P. Jain: Distribution is done 
by the State Government there and 
we , are not aware of it. I  will, of 
course, make an enquiry and see whe
ther anything has gone wrong.

Shri Y . S. Parmar: May I  know
whether the responsibility is that of 
the Centre or the State Government 
really for Himachal Pradesh is no 
longer a state but a territory only.

Shri A. P. Jain: It is really that of
the local administration.

Mr. Speaker: The hon. Member
knows it fully well.

Survey of Electric Power in Mysore

*194. Shri Mohamed bnam: W ill the 
Minister of Irrigation and Power be
pleased to state:

(a ) whether the Central Water and 
Power Commission made a survey 
and an independent assessment of 
the need of Electric Power in the 
State of Mysore by the end of 1960-61;

(b ) if so, what is the total quantity 
of power needed; and

(c ) what are the schemes sanc
tioned to meet the shortage of 
power?

The Minister of Irrigation and 
Power (Shri S. K. PatU): (a ) Yes, 
Sir.

(b ) The total anticipated power 
demand by 1960-61 in the reorganised 
Mysore State may be 300,300 KW.

(c ) A  statement giving the required 
information is laid on the Table of 
the Lok Sabha. [See Appendix I, 
annexure No. 81].

Shri Mohamed Imam: In view of 
tlw  aurrvT v h M  has been made by

the Central Water and Power Com
mission which discloses that there 
w ill be a shortage o f power to the 
extent o f 190,000 KW., is it hot desir
able that the Government ea®ft01te 
the construction of the Sharavathy 
project and keep everything ready to 
complete at least the first stage o f the 
project by 1960-61? Otherwise, the 
entire State w ill be in great trouble.

Shri S. K. Patil: I do not agree
with the hon. Member that the short
fall w ill be so great as that. But 
even then, in every State, there i* 
power shortage. It all depends upon 
the availability of funds.

Shri Mohamed Imam: W ill arrange
ments be made to import the neces
sary machinery for the Sharavathy 
valley project? This is the only hope 
for the State of Mysore.

Shri S. K. Patil: Even import o f 
machinery requires funds.

Shri Mohamed Imam: Are the funds 
made available so that at least the 
first stage of this project w ill be

• completed to relieve the shortage o f 
power?

Shri S. K. Patil: So far as the first 
stage is concerned, to the extent of
178,000 KW. arrangement has been 
made. Of course, the foreign ex
change difficulty is everywhere. To 
the extent to which it is possible for 
us to get over it, those things w ill 
be expedited.

Shri Mohamed Imam: Will the
foreign cxchange difficulty be got 
over. . .

Mr. Speaker: The hon. Member can
not monopolise. I have called Shri 
Basappa.

Shri Basappa: Honne Maradu or 
Sharavathy valley project is one o f 
those vital projects wherein already 
expenditure has been incurred suffi
ciently and also generation o f electri
city is much cheaper comparatively •
It w ill benefit many States in South 
including Andhra. I  say including 
Andhra, because the ratio of power in




